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notification of Graded Response Action Plan (GRAP) for Delhi and NCR, Comprehensive
Action Plan (CAP) for air pollution control in Delhi and NCR, formulation of National
Clean Air Programme (NCAP), organization of clean air campaigns, etc.

Forest villages in Jharkhand

831. SHRI DHIRAJ PRASAD SAHU: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) the number of forest villages in Jharkhand at present;

(b) the criteria laid-down for declaring forest village; and

(c) the development work being done in these forest villages?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI BABUL SUPRIYO): (a) As per information provided
by Government of Jharkhand, there are 23 Forest Villages in the State of Jharkhand.

(b) Section 2(f) of the Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights) Act, 2006, provides that "forest village" means the
settlements which have been established inside the forests by the forest department
of any State Government for forestry operations or which were converted into forest
villages through the forest reservation process and includes forest settlement villages,
fixed demand holdings, all types of taungya settlements by whatever name called, for
such villages and includes lands for cultivation and other uses permitted by the
Government. Hence a forest village is the area wherein people were settled by the forest
department in past and were allotted land for cultivation and for residential purpose
with a view to get persons for forestry works.

(c) As per information provided by Government of Jharkhand, development
works such as roads, schools, Anganwadi centres, check dams, ponds etc., as well as
livelihood enhancement/income generating activities such as distribution of leaf plate
making machines, processing of minor forest produce, skill upgradation training etc. are
being undertaken in these forest villages.

India State of Forest Report

832. PROF. M.V. RAJEEV GOWDA: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether the India State of Forest Report includes areas of plantation which

are non-forest areas, thereby contributing to the rise of forest area in India;


